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DELAI VIDHAN SABHA
BULLETIN PART-II1

(General information relating to Legislative
and other matters)

Monday, 18th August, 1997/Sharavana 27, 19719 (Saka)

No. 343

Subject: Function in the Delhi Legislative
Assembly Chamber on 26th August, 1997
at 1717 A.M. to celebrate the Golden
Jubilee of India's Independeunce.

Hon'ble members are informed that a function
s being organised on 26th August, 1997 at 171.00 A.M.
in the Pelhi Legislative Assembly Chamber with a view
Lo celebrate the Golden Jubilee of India's
Independencea,

Hon'ble Lt. Governor has very kindly agreed
to be the Chief Guest and to address the members.

Hon'ble members are reqguested to occupy thelir
seats in the Assembly Hall by 70.50 A.M.

After the Function, kindly stay for LUNCH.

gt

P.N. GUPTA
SECRETARY



